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(d) the details of the action plan worked 

out by Government for timely im-

plementation of construction of the dam by 

removing the obstacles coming on the way? 

THE MINISTER OF STATE IN THE 

MINISTRY OF AGRICULTURE (SHRI 

SOMPAL): (a) Yes Sir. 

(b) As reported by the Government of 

Gujarat, 2862 Project Affected Families of 

Madhya Pradesh have been allotted 

agriculture land in Gujarat till April, 1998. 

(c) Does not arise. 

(d) Since the last meeting of Review 

Committee for Narmada Control Authority 

held on 13.11.1996, the Resettlement & 

Rehabilitation Sub-group has met 7 times and 

the Rehabilitation Committee has undertakn 3 

visits to Resettlement & Rehabilitation sites 

and submergence villages in the 3 States 

besides convening of 2 Inter-State meetings 

of Madhya Pradesh and Gujarat Field Officers 

to resolve various operational field-level 

difficulties coming in the way of smooth 

implementation . 

Flood Control Measures in Assam 

1043. DR. ARUN KUMAR SARMA: Will 

the PRIME MINISTER be pleased to state: 

(a) the details of projects sanctioned under 

Rs. 500 crore Prime Minister's special 

package (October, 1996) for flood control 

measures in Assam and amount allocated 

during 1997-98 and 1998-99 against such 

project; 

(b) the number of proposals pending for 

sanction with Government including those for 

protection guidelines finalised for utilisation 

of the above Rs. 500 crores during the Ninth 

Plan; and 

(c) the schemes sanctioned during the 

period under normal budget for permanent 

flood and erosion control measures? 

THE MINISTER OF STATE IN THE 

MINISTRY OF AGRICULTURE (SHRI 

SOMPAL): (a) Prime" Minister's package of 

Rs. 500 crore is for execution of flood control 

works on Brahmaputra as central sector 

projects under the IX five year plan. 

Allocation for the Water Resources sector in 

the Centre for the IX five year plan is yet to 

be finalised. Selection of projects for 

inclusion in this package would be possible 

only after finalisation of allocation of funds 

under IX Plan. 

(b) There are 17 schemes on short term 

measures under appraisal in Central Water 

Commission. 

(c) 14 schemes for short term measures at 

an estimated cost of Rs. 34.76 crore were 

approved during 1997-98 under normal 

budget and none for 1998-99 till date. No 

scheme for permanent flood and erosion 

control has been submitted by the State for 

techno-economic clearance. 12.00 NOON 
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 I. Reports and Accounts (1996-97) of 

Oil  and  Natural  Gas  Ltd.,  New 

Delhi, Gas Authority of India Ltd. New  
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�$W�"��� ? H�	/ "�	 �g� ��5��� �6 �7� 
��5� �� ����� �����: �ह�� �0 ������.� �T 
��� �(� �� �.�� हD#:- 

I. (1) �# ��	 7�R��� �	 R��� 619� �	 3�R��� 
(1) ��  7R	�,������.� �T� �	 ��-�� G�� 
(7#|��	 �F� �ह��	 �+):- 

(i) (�) 1996-97 ��  ��8 ��  ��� <� �#B ���"�� 
��� ��������� ����(�B,�4,��:�	 �� ��[�� 
G������ )� ��.�,��.�,# �� ��.���	d�� ��  
G������ )� 3� �� ���� ��  ��#T� �ह���.�-
��	d� �	 �( ��^� ��ह� 6  

 


